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File No: tOl IZUZ0I6_NCLT
National Company Law Tribunal

CGO Complex, Block_3. 6,r, Floor
Nerv Delhi- I I0003

Date: 2710412021

All Ministries/Deplt ol' Gor,ernment ol. India
Chief Secretaries of Karnataka- punjab. Han.ana. Tamil Nadu and Odisha

:::_:,. 
Registrar Generar of Karnaraka. punjab & HaTana. Madras and curtack High

LOuns

Sub: Filling up of post of Assistant Registrar in different Benches of Nationat Company
Law Tr.ibunal on deputation basis

Sir.

*::1i i:,:_,-:,,.,,1. 
,,unl,lo drau r,our kind ailenrion ro rhe tact rhar Narional Compan;-, Lar,vqra uclty

I:T,i:l:l::t"*plicarion riom prospecri'e candidares rbr appoinrment to rhe posr ofAssistant Registrar for Bengaluru" chennai. chandigarh and cuttack Benches. The notice forrv trryC; Iul

lT":ly, has been ygt3aleo 1n 
the rvebsite of the Tribunal. Link of the advertisement is

2t|2

2 Kindll' git'e $'rde publicitl' among the offices under vour administralive control. Theapplication for the post mat'please be l'onl'arded through proper channel to this olfice bv 30th
Jlulrle 2tt2l .

4' cop'olthe ad,ertisemenl is enclosed arong *,ith this retter.

yours faithfullv,

tAln,['"V/oq\-^
(Anupam Lahiril)

Secretarl,

Copy for information to Hon'ble Member (HoD). NCLT all Benches $,ith a request to place
this letter along rvith the advertisement in the office Notrce Board.














